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0 RD ER 

SN. MllickV. 

Division Bench is not sitting to-dayT. 

Ld.counsel appearing for the petitioner smits 

that he his instructions from his client not to proceed with 

this application as his grievances have X already been removed 

by the respondents and as such, the petition has become 

infructuous. The written instruction filed- to-day be kept with 

the record. 

Application is rejected for being *Iwithdrawnn. 

No order as to costs. 

(S.N.Mallick) 
Vjce-Chaj rrnan. 


